
,- OFFICE OF TI-[E PRINCIPAL DI_STRICT_& SESSIONS JUDGE-ClJM_-SPECIAL JUDGIL
" {RC ACT)_[C_liI_LROUSE AVENUE COURT COIVIPLEL, NEW DELHI.

ORDER

In partial modification of this office order No.Commiiiee/Gaz.fRACC/2026/4434-4534/C dated
06.02.2026, the following Committees are hereby re-constituted at Rouse Avenue District Court
Complex, New Delhi, consisting of the following Judicial Officers/Members, with immediate
effect:-
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‘_ Sh. Neeraj Gaur. Presiding Officer. Labour Court

'1 2 ;§wim955 P1‘0t9€l1i°" Principal District8z Sessions Judge-cum-Special Judge (PC i,

Sh. Sanjeev Ktimar Malhotra Spl. Judge (PC Act BI)
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' Sh. Gaurav Rao. Spl. Judge (PC ACt}(CBI) jg
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I{ 1 Building Maintenance & -g 511- Die ‘/"lay 5i11Bh- 5111- Judge (PC Ad) (CB1) Chairperson
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§Sl1.Arun Sukhija, Spl. Judge rec Aci](CBl) I
ACJM-02-cum-ACJ "
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* Sh. Sanjeev Kumar Malhotra, Spl. Judge (PC Act) (CB1) V

j DLA (CB1) ’

Member
‘ -3;:-‘ -A-e —' _ 7 .’__~_¢p.ii—>'2'_'.‘ _-,.'~'Y'_" - " Li .,‘ _‘.-'_-_-';T_': _ i- _‘ -_ C1£|"Q ‘.11? ._._T' ' _1

Member

Chairperson 1
. _ 1'1

Member

Member
:,—-rzpz _'_~:.-._;;.::_':;-:._-;-;-::;.. ~.:-... __ _. _-1-_-1;-.‘.~._ ._ ' _r * - _. -.-H __ --.-- --- .- -

»: sr (cot) ‘-

DCP (Area Concerned) 7 _
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' 3 §}Security, Fire Safety and Sh. Sanjeev Kumar Malhotra, Spl. Judge(PC Act) (CB1) Chairperson I
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Member

Member
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f; Cgmmittee , Sh. Aron Sukhija, Spl. Judge (PC Act) (CBI) ' Member

' Sh. Jilendra Singh, Spl. Judge (PC Acu can j

Chiei Judicial Magistrate

- ACJM-02-cum-ACJ

Member

Member

Member

ACP [Court :ECul'il)'}. Rouse Avenue District Court Complex. Ex-officioMember

District Project Officer (DPO]. EX-0fliCiO
Delhi District Disaster Management At .1 aiiry (Central District)

Member

4 Condemnation Board and Sh. Munish .‘/larkan, spi. ludge (PC Act). (can Chairperson
Committee

Sh. Dex ender Nain. Presiding Officer, Labour Court
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3 ' Committee to Supervise Sh -iushant Changotra, Spl. Judge (PC Act), (CBI) I Chairperson

. ’ ' "iii." .;.
through the undersigned. .. I {T1 ...... "-l 'r/ :‘g_,

=.ooo\i_cnu1;|>§.o~»-

11.
12.
13.
14.
15.
16.

iiweedingoutofrecordin J ---=*r'*“'-" " " t or
‘sh l')heera' Mor Spl Judge (PC Act](CBI) 3§§RouseAvenue District B _J_p -_ p

C°““’ New Dem‘ Mt. Neha Paliwal Sharrna, Spl. Judge (PC Act)(CBI) ,
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However, all the correspondence udfli/iheiPltiiifbie§f?li1gliCourt of Delhi, New Delhi shall be routed
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(Dinesh Bhatt)
Principal District 8: Sessions Judge

-cum-Special Judge (PC Act) (CBI),
l . _é_F§¢-ft" Rouse Avenue Court Complex,

V _ * * ' " New’Delhi.
No.Comrnitte/Caz./RACCl2026l [L -- f4-'15/(Q Dated : [0] ;_[3_g'],¢ PM

Copy forwarded digitally for information and necessary action to :- all Ll ’ Ll ‘Y

The Registrar General, High Court of Delhi, New Delhi.
The Principal District & Sessions Judge (I-lQs), Tis I-lazari Courts, Delhi.
All Judicial Officers, Rouse Avenue Court Complex, New Delhi.
The Secretary-II, Central DLSA, RA CC, New Delhi.
The Director of Prosecution, CB1, Block No.3, II Floor, CGO Complex, Lodhi Road, New Delhi.
The Director of Prosecution, Govt. of NCT of Delhi, Tis Hazari Courts, Delhi.
The DCP, Central, Darya Ganj, New Delhi.
The ACP (Court Security), Rouse Avenue District Court Complex, New Delhi.
The District Project Officer(DPO), Delhi District Disaster Management Authority O/o District

/ghlagistrate, Central District, Darya Ganj, New Delhi-110002.
The Website Committee, Tis Hazari Court, Delhi
The P.S. to the undersigned.
All the Branch In-charges, RACC, New Delhi.
The Executive Engineer(Civil) 8: (Electrical), PWD, RACC, New Delhi.
The Lockup ln~charge, RACC, New Delhi.
The In-charge, Court Security, R_ACC, New Delhi.
The Police Chowki In-charge, RACC, New Delhi.

Principal District 8: Sessions Judge
-cum-Special Judge (PC Act) (CBI),

Rouse Avenue Court Complex,
New Delhi.


